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qr.F.[. 619(37).— SUSH TSI qaT, Tareey Y F1ae9u (F=ra) faw, 2026 F 799 163
F 3u-fAEw (4) F Tga 9= o=t afvegt 1 seawrer 29 20, #, IS99 arg, @M & qeT [eE-ae-
et gerar (g == g wereersd F =9 § off arfaa B w17 2), SushieFTsea qeeT, ey
T =TT (F) e, 2026 F e 163 F 3u-f=m (4) F qga wfsa afafy i e F e
UT, IUSHTARTS LT, TTeeT T FEAfeAfa wrg, 2020 F FaTar FFT =7 FF ® dga e
STTRTEAT gl G ST FohT ST aTet $Taae &1 Y91 i< o aF Heal gl

TTAT: T ATAH 3 TTAA i o Harel # (HATHT G120 ST T T ST a7er Siraae 7 99 3iY 9o aaram §
STT TSI TerahTSIe LET, TATEST T FATATE T, 2020 F AATAT Fohel 77T FTIA 6 qad £ATd (T 77
g, ST T IUSTITaRTSeT qLaAT, T ST Hwdaey (F=1a) Faw, 2026 F F=w7 163 & I9-fA77 (4) F
qEd @1 § HELT AR T ATAATIAT TTAEAT S 67 HSLT TTH FA o 70 Aa9TF gl

AN ZET: Tg STEMAT ST e 3T FAT TIAAT FET 9 AW FET ST IUSTTARTSTT AT, TTEST 37T
FHRTT e, 2020 F AATAT FhHT ST FTA % qgd LA hT T ¢, T I8 IuStaanTs e,

5288 Gl/2026 1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(i)]

TATEST ST HARATT (FE) 3w, 2026 F =9 163 F I9-3H (3) § FATT U FAE ISl =T
A qRAETT 8, oY AT IUAET G|l § HTAd AR T SATIET A TTreqor 3  forw of R srowm)

HITAT ATFLTFAT:
AT 1-

EICECRE]

SIS TSI FLEAT), TATEST AT FAGLU (Fa17) [, (4)163 F7 Fa87 2026 (

4T H,

e [Fers @ giagT ardr, gqars
gt fAere |g giae Jemar, ...,

T SuSiifassa e, i Feare (@) 79, 2026 % =79 163(3) # d@&ad
VIS, .o R (ATH) TEAreAT Fx T AT F U sreed, S
G FHATAT 1 SATIEATAE TTAET 2 6 0 TG 6 dgd TTad =67 747 2l

EH THE T A TTALAT HEATT H ITAH T2TF, STHRLUI 3T FAATEN T T Ga<or STHT 2 73 3
| STTQTeAoT o o T H ATHTT ST
a. AT TTerTor / AT
b. fI&er sfaeTewerd i1 da+:
Il T2 &7 fEawor (streas &7 At & aqam):
1. qUTERTToTah TTTeAT TfershTr
a. TTreAr STTEwTey T 9718
b. TRIaT
c. AT
d. YT LTS THT-97
2. AT S¥gae (Ta= Widrers) 7 feraeor:
a. TECFEL FHT ATH
b. TRIAT
c. AT
d. YT FYTHE THT-95
3. HeRfHeheT ST & (FaLu;
a. TECFT T ATH
b. TRIAT
C. AqTT
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4. TATHEHA TEFT T (Aa¥0T:a. TEEFL T ATH
b. TRIAT
C. FHT
d. 9T SR W9 (At S a):
5. T¥aaa T a0 (I @aET F A1 §):
a. TECFEY T ATH:
b. /e (e, Ugiferm, v, q-wifashr =7 o)
c. TRIAT
d. W
6. TfEreror 3 3 forT U ST AT yEaTtad e FEer:
a. T
b. ATHA:
7. FTH % I e 3 % o T4 (st F#HET)
T HEAT (ATTT-22)

8. I AEET FHATRAT T A (SH ATZHAIA, Feh, Teiuee, Sl Uel aAqiey, STFaHd, Aeel-
TTTEHRT TTH/ATHRT TS, HTAT Sl qHTS FHATL AT(R):

1T 3 3 forT seartad @&l i TenTe 7 fEawor |

7w 9. g ENEED TR I T TT AR 0T HE&IT e Hex
G
[EEIIe Fivede FAT
N ERIEEECIE IR CER
w0 | g EICERE] ERECC) EIERIT
0,

(fere =g
3 AR =9
4 aREy
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VT Hew § T 3T s giae .

wH HEAT | gl LT IS et

1 T e T e
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&

7 qed-&Y 3T =T ot

8 AT et

9 qTE-ARE 0 FaedT

(T T q
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VI : FA =T .
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1 TEHET AT q T
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Fieat

2 ECIE ] Ex oo
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3 AT R @ F
ffrr gemTa W
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GIESEEIRIE EE RS R IER)

4 CAER R R o E el
WY afe F
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5 frared sfiv &ehe
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9 H AT/ wA =T EREE:] RILRI
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2 A ATS/RTEE AT
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4 A TR T
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7 qied FH FIA AT,
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T

9 fhew oiir fopew fRge,

IEIEES]
EUERUSIREIRUES IR0 )
ERECIELS

gre e ar et svw
IEIEES
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& (e =t
ATEH/THMT | FTH OIF
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FIA o LT qL1H UT)
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13
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SEEau
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AT ITHLIT S Fedeet
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TA(-HAT FTHe &
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EEEE:]
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GIESEEIRIE EE RS R IER)

2 EIEEREL PRI RS L]
cfore T |
X:geTs .
FG ATTITF ATHAT IUA Eatprl
1 A) FATH B

) =% dIE, Alh, Blee
are

FEeals U, Tl FT
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i) stew formw & form
T T A2 T

T AT Yo, o fi wre
e e

B) 2T Aerdi/a-9rs:

) ST AT T F O,
TFT, a9 (wedges) TE;
T AT S fRerere,
g & AT ITHATS,
AR A o T Ly
ZafmtEAT;, ST Eamn,
Were T ATeEeAe & T
U HG T SH FHT H
o gAY ST

i) gAT WE AT T
g (AT AN 2 '
TEATT  fhT S AT
M o8 T SHT
SATIREAT TARELIS|

iii) TorfoFearer 3T ARl
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AT F T TE=qdTer
B AT Zod, THRELS
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C) a9 @& | FTH F¥A
#T SE (T AT): FTHFRTST
# TEERI, AEE &
fZama & IUFIOT, FTH F

ANE TEWTE B AT




8 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(i)]

AT ITHRLT S HFT
JeE, SN AT A
ZaedT, PPE, 9 ffedex
ERIEE]

X|. = Fiaem:
a) TIY, ®aS (shovels), TSIY, ST, ATST AT ST STERT-3NT Hefiei % 2T o forg Reeres &1 fEaw
CIEEIERE

b) IS 1= AT

XII. Srerae gpees T fFrawor (e 2T a1 g Hetfa):
a. TIfer (. H):

b. SITATT T T

c. THIg #T faar:

d STAT T AR ¢

XIII. 3T STHaRTEY, AT e

AT/ TSie/HAST & geaTed

ATT-2

AT F

(SATFIILTTT TN, o U AT e 199 (FHed)
=, 2026 F1 T 163(4) 39)

AFTIMAAT TFET, §oT UL AT He 1976 (o) Fod, 2026 F =77 163(3) F dgd Heil & o7 e &
AT ST 1 ST ATAT I 0l 197 {1 Jad1s TS 2

Tl § 2000 TF FHATRAT AT ST 2T form: F5000
FETAT # 2000 ¥ FITET AT 4000 T FESTAT Fr80 3T e 3 B £10000
T H 4000 F FATST FHATIAT a7 24 #2< % forw: 15000
[, & SSfTaTE/03-3/2026/H 0w (FETer)]
S=ad dTg, F&T M agT-ag- Jardr

MINISTRY OF LABOUR AND EMPLOYMENT
(Directorate General of Mines Safety)
NOTIFICATION
Dhanbad, the 10th July, 2026

G.S.R. 619(E).—In exercise of the powers conferred on me under sub Rule (4) of Rule 163 of the
Occupational Safety, Health and Working Conditions (Central) Rules, 2026, I, Ujjwal Tah, Chief Inspector-cum-
Facilitator of Mines, also designated as the Director General of Mines Safety, based on the recommendations of the
Committee constituted under sub-rule (4) of rule 163 of the Occupational Safety, Health and Working Conditions
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(Central) Rules, 2026 hereby, specify the proforma and fee of application to be submitted by training centres
established under any law other than the Occupational Safety, Health and Working Conditions Code, 2020.

Scope: This standard specifies proforma and fee of application to be submitted by the employer in respect of
training centres established under any law other than the Occupational Safety, Health and Working
Conditions Code, 2020, as required under sub-rule (4) of rule 163 of the Occupational Safety, Health
and Working Conditions (Central) Rules, 2026 for obtaining approval to also impart vocational
training to the persons employed in mines.

Applicability: This proforma and fee shall be applicable to all training centres established under any law other than
the Occupational Safety, Health and Working Conditions Code, 2020, which is having infrastructure
and facilities as specified under sub-rule (3) of rule 163 of the Occupational Safety, Health and
Working Conditions (Central) Rules, 2026, and shall also be used for imparting vocational training to
the persons employed in mines.

Compliance Requirement:

PART-1
Application form
(See Rule 163(4) of of the Occupational Safety, Health and Working Conditions (Central) Rules, 2026)

To
The Chief Inspector cum Facilitator, Dhanbad
The Regional Inspector cum Facilitator, Region

Subject: Application under Rule 163(3) of the Occupational Safety, Health and Working Conditions (Central) Rules,
2026 for approval of ...............cocoeiiiiiinn (Name) training center of M/S...........cocovvvivininnnn established
under..........ooeviiiiininnn, law for imparting vocational training to the mine employees.

We hereby submit the details of staff, equipment and infrastructure available at our training institute.

I General Information about Training Centre:

a. Fresh approval /Renewal:

b. Ref. of previous approval:

1. Details of Staff (As on the date of the application):

1. Whole time Training officer
a. Name of the Training officer
b. qualification,
C. experience
d. Statutory certificate held.

2. Details of Mining instructor:
a. Name of the instructor
b. Qualification
c. Experience
d. Statutory certificate held
3. Details of Mechanical Instructor:
a.  Name of the instructor
b. Qualification
c. Experience

4. Details of the Electrical Instructor:
a.  Name of the instructor
b. Qualification
c.  Experience
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d. Statutory certificate held if any:

Details of the Instructor (In case of oil mines):

a.  Name of the instructor:

b.  Discipline (Drilling, Petroleum, Chemical, Geo-Physics and other)
c.  Qualification

d.  Experience

Proposed guest faculty to be called to impart training:
a. Qualification:
b. Experience:

Trainers (experienced employee) for on-the-job instructions:
a.  Number of Trainers provided (trade-wise):

Details of Other Subordinate Staff’s (Such as Librarian, clerks, typists, data entry operators, draughtsman,

Multi-Tasking staff/office attendant, Gardner & sweepers etc.):

Details of Mines and employment proposed to impart training:

SI. No. Mine Name Owner No of persons employed

Distance Remarks
from
training
centre

Departmental Contractual

Total

Infrastructure details:

SI. No. Facilities Required Provided

Deficiency

Lecture hall/room

Gas testing room (Applicable for
underground mines)

Officer room

Storeroom

Work shed for demonstration

ACCOMMODATION AND FACILITIES AT TRAINING CENTRE:

SI. No Facilities Required Provided

Deficiency

Training officer Room

Assistant Training Officer’s room

Instructor’s room

Library cum reading room

o[ B | o

Gas-Testing chamber (Applicable for
underground mines only)

Office-staff cum record room

Model-room cum Training Shop

Training Gallery

O |oco ||

Sanitation  arrangement  (Adequate
number  of  urinals/toilets  for
male/female/transgender)

10

Arrangement for drinking water

11

Adequate parking space
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12

Residential facility for trainees, if any

13

Arrangement for conveyance for

trainees from mines, if any

VI.

FURNITURE:

SI.No.

Facilities/Furniture Required

Provided

Deficiency

Tables & Chairs for instructional &
other staff

Desks/benches/stools for trainees

Almirahs & filing cabinet for keeping

training records

Computer with Printer, Scanner, Photo Copier etc.

Bookcase/shelves for storing books

and magazines

Clocks, waste paper basket

Fixture for safety helmet, safety lamp

& worker’s uniform

VII. TRAINING AIDS:

SI1.No.

Aids

Required

Provided

Deficiency

Equipment at Training Centre (Specify)

Notice/Bulletin Board

1. Black Board/white Board
ii. Smart board if any

i. Multimedia Projectors with audio-visual aids and
TV.
ii. Overhead/LCD Projector

Wall charts on different subjects

Gas testing Equipment, relevant charts of gas caps
and flame safety Lamps (Applicable for nderground

mines only)

Models (working, cut-away etc.)

Safety & other posters; flip charts, flashcards,
graphs, pictorial diagrams; photographs

Film and film strips, digital videos/information
stored in CD’s or in pen drives or hard disk or any
other digital storage device on safety or safe way of

joining a job in mines or work shops

10

Miners protective equipment (goggles, gloves,
safety belts, respirators, gas masks, self-rescuer etc)

11

First aid equipment

12

Auvailability of Course Material for different courses

being undertaken

13

Course to be conducted

14

Any other training aids
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VIII. MECHANICAL/ELECTRICAL TRAINING SHOP AND HAND TOOLS:

SL.No Appliances Required Provided Deficiency

1 Safety devices such as Sylvester’s prop withdrawal,
re-railers, switches, drags; attachment for wire ropes
such as pick, hammer, shovel, crowbar and tools
employed in timbering & other support work, track
laying, pipe fitting, and tools appliances and
accessories for drilling of shot holes and for shot
firing/blasting operations

2 Electrical testing devices, electrical lay-outs of
important electrical equipment and working cut-

models of different machineries

IX. REFERENCE MATERIALS:

SI. No Materials Required Provided Deficiency

1 Manufactures’ materials such as sample of different
types of wire ropes, electrical conductors and mining
cables, ventilation devices such as ventilation-tubes,
brattice

2 Reference books on various subjects, catalogues and
related magazines

X. SUPPLIES:

SI. No. Materials Required Provided Deficiency

1 A) Class room:

i) Black board, chalk, white board, whiteboard pen,
stationery articles, forms & registers, workbooks

ii) A set of stencils for lettering and brushes and
paints, writing slates & pencils.

B) Training gallery/work-shed:

i) Materials such as timber and or steel supports, lids,
wedges etc tramline with necessary stores such as
fishplates, bolts dog nails, sleepers etc. tubs/bandies
for manipulation, fitting such as doors, regulators &
other devices for ventilation, control of fire etc.

ii) Blasting tools and dummy blasting accessories to
be used in OC or UG (as applicable)

iif) Tools, Accessories and Sample Forms/Registers
used for Positive Isolation of Electrical and
Mechanical Energy.

C) Oil Mines work shed: Operational details, site
specific equipment, safety tools used during the work
such as safety belts, firefighting arrangement, PPE’s,
gas detectors etc.

XI. OTHER FACILITIES:

a. Details of Simulators for training on different machinery like dumper, shovels, dozer, grader, loader etc.
(if any):
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b.  Any Other Facility:

XII. DETAILS OF APLICATION FEES:
a. AmountinRs :
b. Mode of Payment
c. Receipt Details
d. Date of Payment

XIII. OTHER INFORMATION, if any:

PART-2
Application Fee
(See Rule 163(4) of the Occupational Safety, Health and Working Conditions (Central) Rules, 2026)
The amount of fee to be paid along with application for approval under Rule 163(3) of the Occupational Safety,
Health and Working Conditions (Central) Rules, 2026, shall be as specified below:

For training centre catering to up to 2000 employees in mines: Rs.5000
For training centre catering to more than 2000 and up to 4000 employees in mines: Rs.10000
For training centre catering to more than 4000 employees mines: Rs.15000

[F. No. DGMS/03-3/2026/CMC(HQ)]
UJIWAL TAH, Chief Inspector-cum-Facilitator of Mines
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